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Title: Papers laid on the Table of the House by Ministers/members.

MR. CHAIRMAN : Now, papers to be laid.

...(Interruptions)

12.02 hrs

 

At this stage, Dr. Baliram and some other hon. Members came and stood on the floor near the Table.

 

 

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES (SHRI S. JAIPAL REDDY): I beg to
lay on the Table:-

(1)            (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Ocean Technology, Chennai,
for the year 2011-2012, alongwith Audited Accounts.

 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute
of Ocean Technology, Chennai, for the year 2011-2012.

(Placed in Library, See No. LT 7785/15/12)

 

(2)            (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Tropical Meteorology, Pune,
for the year 2011-2012, alongwith Audited Accounts.

 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Tropical Meteorology, Pune, for the year 2011-2012.

(Placed in Library, See No. LT 7786/15/12)

 
 

(3)              ( i ) A copy of the Annual Report (Hindi and English versions of the Indian National Centre for Ocean
Information Services, Hyderabad, for the year 2011-2012, alongwith Audited Accounts.

 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the Indian National
Centre for Ocean Information Services, Hyderabad, for the year 2011-2012.

(Placed in Library, See No. LT 7787/15/12)

 
 

(4)            ( i ) A copy of the Annual Report (Hindi and English versions) of the National Centre for Antarctic and Ocean
Research, Vasco-da-gama, for the year 2011-2012, alongwith Audited Accounts.

 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the National Centre for
Antarctic and Ocean Research, Vasco-da-gama, for the year 2011-2012.

(Placed in Library, See No. LT 7788/15/12)

 
 

(5)            (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Immunology, New Delhi, for
the year 2011-2012, alongwith Audited Accounts.



 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute
of Immunology, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 7789/15/12)

 
 

(6)          A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

 

(i)            Review by the Government of the working of the National Research Development Corporation, New Delhi,
for the year 2011-2012.

 

(ii)          Annual Report of the National Research Development Corporation, New Delhi, for the year 2011-2012,
alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7790/15/12)

 

 

...(Interruptions)

 

 

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.C. VENUGOPAL): On behalf of Shri Ajit Singh, I
beg to lay on the Table a copy of the Airports  Economic Regulatory Authority (Secretary) Recruitment Rules, 2012 (Hindi

and English versions) published in Notification No. G.S.R. 605(E) in Gazette of India dated 1st August, 2012 under Section
53 of the Airports Economic Regulatory Authority Act, 2008.

(Placed in Library, See No. LT 7791/15/12)

 
 

...(Interruptions)

MR. CHAIRMAN: Nothing will go in record.

(Interruptions)* â€¦

 

 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI SALMAN KHURSHEED): I beg to lay on the Table:-

(1)            A copy of the Administrative Report (Hindi and English versions) of the Haj Committee of India, New Delhi, for the
year 2011-2012, alongwith Audited Accounts.

 

(2)            Statement regarding Review (Hindi and English versions) by the Government of the working of the Haj Committee
of India, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 7792/15/12)

 

 

...(Interruptions)



 

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION AND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): I beg to lay on the Table a copy each
of the following statements (Hindi and English versions) showing Action Taken by the Government on the assurances,
promises and undertakings given by the Ministers during various sessions of Thirteenth, Fourteenth and Fifteenth Lok Sabha
:-

 

 

 THIRTEENTH LOK SABHA
1. Statement No. 33 Eleventh Session, 2002

 

(Placed in Library, See No. LT 7793/15/12)

 

 

 FOURTEENTH LOK SABHA
2 Statement No. 25 Sixth Session, 2005
 (Placed in Library, See No. LT 7794/15/12)
3 Statement No. 25 Seventh Session, 2006

(Placed in Library, See No. LT 7795/15/12)
4 Statement No 21 Ninth Session, 2006

(Placed in Library, See No. LT 7796/15/12)
5 Statement No. 18 Twelfth Session, 2007

(Placed in Library, See No. LT 7797/15/12)
 Statement No. 17 Thirteenth Session, 2007
 (Placed in Library, See No. LT 7798/15/12)
7 Statement No. 15 Fourteenth Session, 2008
 (Placed in Library, See No. LT 7799/15/12) 

8 Statement No. 14

Fifteenth Session,2009

 
 

(Placed in Library, See No. LT 7800/15/12)  

 FIFTEENTH LOK SABHA
 

9 Statement No. 13 Second Session, 2009  
 (Placed in Library, See No. LT 7801/15/12) 
10 Statement No. 11 Third Session, 2009  

(Placed in Library, See No. LT 7802/15/12) 

11 Statement No. 11 Fourth Session, 2010  

(Placed in Library, See No. LT 7803/15/12) 

12 Statement No. 8 Fifth Session, 2010  

(Placed in Library, See No. LT 7804/15/12) 

13 Statement No. 7 Sixth Session, 2010  

(Placed in Library, See No. LT 7805/15/12) 

14 Statement No. 5 Seventh Session, 2011  

(Placed in Library, See No. LT 7806/15/12) 

15 Statement No. 5 Eighth Session, 2011  

(Placed in Library, See No. LT 7807/15/12) 

16 Statement No. 4 Ninth Session, 2011  

(Placed in Library, See No. LT 7808/15/12) 

17 Statement No. 3 Tenth Session,2012  

(Placed in Library, See No. LT 7809/15/12) 

18 Statement No. 1 Eleventh Session,2012  



(Placed in Library, See No. LT 7810/15/12) 

 

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF
STATE IN THE PRIME MINISTER'S OFFICE (SHRI V. NARAYANASAMY): I beg to lay on the Table:-

 

(1)           A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

 

(a) (i) Review by the Government of the working of the Uranium Corporation of India Limited, Jaduguda, for the year
2011-2012.

 

(ii)          Annual Report of the Uranium Corporation of India Limited, Jaduguda, for the year 2011-2012, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7811/15/12)

 

(b)          (i) Review by the Government of the working of the Indian Rare Earths Limited, Mumbai, for the year 2011-2012.

 

(ii)          Annual Report of the Indian Rare Earths Limited, Mumbai, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7812/15/12)

 

(c) (i) Review by the Government of the working of the Electronics Corporation of India Limited, Hyderabad, for the
year 2011- 2012.

 

(ii) Annual Report of the Electronics Corporation of India Limited, Hyderabad, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7813/15/12)

 

(2) A copy of the Indian Police Service (Pay) Fourth Amendment Rules, 2011 (Hindi and English versions) published in
Notification No. G.S.R. 763(E) in Gazette of India dated 18th October, 2011 under sub-section (2) of Section 3 of the All
India Services Act, 1951.

 

(3)               Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.
(Placed in Library, See No. LT 7814/15/12)

 

(4)                (i) A copy of the Annual Report (Hindi and English versions) of

 

the Indian Institute of Public Administration, New Delhi, for the year 2011-2012, alongwith Audited
Accounts.

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute
of Public Administration, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 7815/15/12)

 

(5)      A copy of the Annual Report (Hindi and English versions) of the Central Vigilance Commission, New Delhi, for the



year 2011 under sub-section (3) of Section 14 of the Central Vigilance Commission Act, 2003.

(Placed in Library, See No. LT 7816/15/12)

 

...(Interruptions)

 

 

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (DR. SHASHI THAROOR): I beg to lay
on the Table:-

 

(1)          A copy of the Annual Accounts (Hindi and English versions) of the Tripura University, Agartala, for the year 2011-
2012, together with Audit Report thereon.

(Placed in Library, See No. LT 7817/15/12)

 

(2)          A copy of the Annual Accounts (Hindi and English versions) of the Tezpur University, Tezpur, for the year 2011-2012,
together with Audit Report thereon.

(Placed in Library, See No. LT 7818/15/12)

 

 

 

 

(3)          A copy of the Annual Accounts (Hindi and English versions) of the Babasaheb Bhimrao Ambedkar University,
Lucknow, for the year 2011-2012, together with Audit Report thereon.

(Placed in Library, See No. LT 7819/15/12)

 

(4)           (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Technology Ropar, Rupnagar,
for the year 2011-2012.

 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Technology Ropar, Rupnagar, for the year 2011-2012.

(Placed in Library, See No. LT 7820/15/12)

 

(5)                 (i) A copy of the Annual Report (Hindi and English versions) of the National Book Trust, India, New Delhi, for the
year 2011-2012, alongwith Audited Accounts.

 

(ii)        Statement regarding Review (Hindi and English versions) by the Government of the working of the National
Book Trust, India, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 7821/15/12)

 

(6) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Information Technology, Design
and Manufacturing, Kancheepuram, for the year 2011-2012.

 

 

(ii)            Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian
Institute of Information Technology, Design and Manufacturing, Kancheepuram, for the year 2011-2012.

(Placed in Library, See No. LT 7822/15/12)



 

(7)                 (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Technology Agartala,
Agartala, for the year 2010-2011, alongwith Audited Accounts.

 

(ii)        Statement regarding Review (Hindi and English versions) by the Government of the working of the National
Institute of Technology Agartala, Agartala, for the year 2010-2011.

 

(8)                Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 7823/15/12)

 

(9)                (i) A copy of the Annual Report (Hindi and English versions) of

 

the Haryana Prathmik Shiksha Pariyojna Parishad, Panchkula, for the year 2008-2009, alongwith Audited
Accounts.

 

(ii)        Statement regarding Review (Hindi and English versions) by the Government of the working of the Haryana
Prathmik Shiksha Pariyojna Parishad, Panchkula, for the year 2008-2009.

 

(10)            Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (9) above.

(Placed in Library, See No. LT 7824/15/12)

 

(11)            (i) A copy of the Annual Report (Hindi and English versions) of

 

the Haryana Prathmik Shiksha Pariyojna Parishad, Panchkula, for the year 2009-2010, alongwith Audited
Accounts.

 

(ii)        Statement regarding Review (Hindi and English versions) by the Government of the working of the Haryana
Prathmik Shiksha Pariyojna Parishad, Panchkula, for the year 2009-2010.

 

(12)            Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (11) above.

(Placed in Library, See No. LT 7825/15/12)

(13)            (i) A copy of the Annual Report (Hindi and English versions) of

the Haryana School Shiksha Pariyojna Parishad, Panchkula, for the year 2010-2011, alongwith Audited
Accounts.

 
 
 

(ii)            Statement regarding Review (Hindi and English versions) by the Government of the working of the Haryana
School Shiksha Pariyojna Parishad, Panchkula, for the year 2010- 2011.

 

(14)            Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (13) above.

(Placed in Library, See No. LT 7826/15/12)

 

(15)            (i) A copy of the Annual Report (Hindi and English versions) of



the Andhra Pradesh Mahila Samatha Society, Secunderabad, for the year 2011-2012.

 

(ii)            Statement regarding Review (Hindi and English versions) by the Government of the working of the Andhra
Pradesh Mahila Samatha Society, Secunderabad, for the year 2011-2012.

(Placed in Library, See No. LT 7827/15/12)

 

(16)          (i) A copy of the Annual Report (Hindi and English versions) of the Rajasthan Council of Secondary Education
(Rajasthan Rashtriya Madhyamika Shiksha Abhiyan), Jaipur, for the year 2010-2011, alongwith Audited
Accounts.

 

(ii)        Statement regarding Review (Hindi and English versions) by the Government of the working of the Rajasthan
Council of Secondary Education (Rajasthan Rashtriya Madhyamika Shiksha Abhiyan), Jaipur, for the year 2010-
2011.

 

(17)            Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (16) above.

(Placed in Library, See No. LT 7828/15/12)

 

(18)          (i) A copy of the Annual Report (Hindi and English versions) of

the Rashtriya Madhyamik Shiksha Abhiyan Sikkim, Gangtok, for the year 2009-2010, alongwith Audited
Accounts.

 

(ii)            Statement regarding Review (Hindi and English versions) by the Government of the working of the Rashtriya
Madhyamik Shiksha Abhiyan Sikkim, Gangtok, for the year 2009-2010.

 

(19)            Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (18) above.

(Placed in Library, See No. LT 7829/15/12)

 

(20)            (i) A copy of the Annual Report (Hindi and English versions) of

the Rashtriya Madhyamika Shiksha Abhiyan Haryana (Haryana School Shiksha Pariyojana Parishad),
Punchkula, for the year 2010-2011, alongwith Audited Accounts.

 

(ii)        Statement regarding Review (Hindi and English versions) by the Government of the working of the Rashtriya
Madhyamika Shiksha Abhiyan Haryana (Haryana School Shiksha Pariyojana Parishad), Punchkula, for the year
2010-2011.

 

(21)            Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (20) above.

(Placed in Library, See No. LT 7830/15/12)

 

(22)              (i) A copy of the Annual Report (Hindi and English versions) of

 

the Rashtriya Madhyamik Shiksha Abhiyan Andhra Pradesh, Hyderabad, for the year 2010-2011, alongwith
Audited Accounts.

 

(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of the Rashtriya



Madhyamik Shiksha Abhiyan Andhra Pradesh, Hyderabad, for the year 2010-2011.

 

(23)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (22) above.

(Placed in Library, See No. LT 7831/15/12)

 

(24)              (i) A copy of the Annual Report (Hindi and English versions) of

the Kerala Rashtriya Madhyamik Shiksha Abhiyan, Thiruvananthapuram, for the year 2009-2010, alongwith
Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by

the Government of the working of the Kerala Rashtriya Madhyamik Shiksha Abhiyan, Thiruvananthapuram, for
the year 2009-2010.

 

(25)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (24) above.

(Placed in Library, See No. LT 7832/15/12)

 

(26)              (i) A copy of the Annual Report (Hindi and English versions) of

 

the Rashtriya Madhyamik Shiksha Abhiyan Authority Punjab, Chandigarh, for the year 2010-2011, alongwith
Audited Accounts.

 

 

(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of the Rashtriya
Madhyamik Shiksha Abhiyan Authority Punjab, Chandigarh, for the year 2010-2011.

 

(27)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (26) above.

(Placed in Library, See No. LT 7833/15/12)

 

(28)           (i) A copy of the Annual Report (Hindi and English versions) of the Rashtriya Madhyamik Shiksha Abhiyan Gujarat
(Gujarat Council of Secondary Education), Gandhinagar, for the year 2010-2011, alongwith Audited Accounts.

 

(ii)         Statement regarding Review (Hindi and English versions) by

 

the Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan Gujarat (Gujarat Council of
Secondary Education), Gandhinagar, for the year 2010-2011.

 

(29)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (28) above.

(Placed in Library, See No. LT 7834/15/12)

 

(30)           (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Technology Patna, Patna,
for the year 2010-2011, alongwith Audited Accounts.

(ii)         A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute
of Technology Patna, Patna, for the year 2010-2011.

 



(31)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (30) above.

(Placed in Library, See No. LT 7835/15/12)

 

(32)         (i) A copy of the Annual Report (Hindi and English versions) of

the Indian Institute of Technology Rajasthan, Jodhpur, for the year 2010-2011.

 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the Indian Institute of Technology
Rajasthan, Jodhpur, for the year 2011-2012.

 

(33)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (32) above.

(Placed in Library, See No. LT 7836/15/12)

 

(34)            (i) A copy of the Annual Report (Hindi and English versions) of

the Bihar Madhyamik Shiksha Parishad, Patna, for the year 2010-2011, alongwith Audited Accounts.

 

(ii)        Statement regarding Review (Hindi and English versions) by the Government of the working of the Bihar
Madhyamik Shiksha Parishad, Patna, for the year 2010-2011.

 

(35)            Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (34) above.

(Placed in Library, See No. LT 7837/15/12)

 

(36) (i) A copy of the Annual Report (Hindi and English versions) of the West Bengal Society for Rashtriya Madhyamik
Shiksha Mission, Kolkata, for the year 2010-2011, alongwith Audited Accounts.

 

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the West Bengal
Society for Rashtriya Madhyamik Shiksha Mission, Kolkata, for the year 2010-2011.

 

(37)            Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (36) above.

(Placed in Library, See No. LT 7838/15/12)

 

(38) (i) A copy of the Annual Report (Hindi and English versions) of the Mizoram Rashtriya Madhyamik Shiksha Abhiyan,
Aizawl, for the year 2010-2011, alongwith Audited Accounts.

 

(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of the Mizoram
Rashtriya Madhyamik Shiksha Abhiyan, Aizawl, for the year 2010-2011.

 

(39)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (38) above.

(Placed in Library, See No. LT 7839/15/12)

 

(40)              (i) A copy of the Annual Reports (Hindi and English versions) of

 

the Goa Rashtriya Madhyamik Shiksha Abhiyan, Alto Porvorim, for the years 2009-2010 and 2010-2011
alongwith Audited Accounts.

 



(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of the Goa
Rashtriya Madhyamik Shiksha Abhiyan, Alto Porvorim, for the years 2009-2010 and 2010-2011.

 

(41)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (40) above.

(Placed in Library, See No. LT 7840/15/12)

 

(42)              (i) A copy of the Annual Report (Hindi and English versions) of

 

the Karnataka Rashtriya Madhyamik Shiksha Abhiyan, Bengaluru, for the year 2010-2011, alongwith Audited
Accounts.

(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of the Karnataka
Rashtriya Madhyamik Shiksha Abhiyan, Bengaluru, for the year 2010-2011.

 

(43)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (42) above.

(Placed in Library, See No. LT 7841/15/12)

 

(44)              (i) A copy of the Annual Report (Hindi and English versions) of

 

the Indian Institute of Technology Ropar, Rupnagar, for the year 2010-2011, alongwith Audited Accounts.

 

(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian
Institute of Technology Ropar, Rupnagar, for the year 2010-2011.

 

(45)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (44) above.

(Placed in Library, See No. LT 7842/15/12)

 

(46)            (i) A copy of the Annual Report (Hindi and English versions) of

the Jharkhand Secondary Education Project Council, Ranchi, for the year 2010-2011, alongwith Audited
Accounts.

 

(ii)            Statement regarding Review (Hindi and English versions) by the Government of the working of the
Jharkhand Secondary Education Project Council, Ranchi, for the year 2011-2012.

 

(47)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (46) above.

(Placed in Library, See No. LT 7843/15/12)

 

(48)              (i) A copy of the Annual Report (Hindi and English versions) of

the Bihar Madhyamik Shiksha Parishad, Patna, for the year 2009-2010, alongwith Audited Accounts.

 

(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of the Bihar
Madhyamik Shiksha Parishad, Patna, for the year 2009-2010.

(Placed in Library, See No. LT 7844/15/12)

 



(49)              (i) A copy of the Annual Report (Hindi and English versions) of the Shri Lal Bahadur Shashtri Rashtriya Sanskrit
Vidyapeetha, New Delhi, for the year 2011-2012.

 
 

(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of the Shri Lal
Bahadur Shashtri Rashtriya Sanskrit Vidyapeetha, New Delhi, for the year 2011-2012.

 

(50)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (49) above.

(Placed in Library, See No. LT 7845/15/12)

 

(51)         (i) A copy of the Annual Report (Hindi and English versions) of

 

the Indian Institute of Technology Rajasthan, Jodhpur, for the year 2008-2009.

 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Technology Rajasthan, Jodhpur, for the year 2008-2009.

 

(52)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (51) above.

(Placed in Library, See No. LT 7846/15/12)

 

(53)              (i) A copy of the Annual Report (Hindi and English versions) of

 

the Madhya Pradesh Madhyamik Shiksha Abhiyan Samiti, Bhopal, for the year 2009-2010, alongwith Audited
Accounts.

 

(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of the Madhya
Pradesh Madhyamik Shiksha Abhiyan Samiti, Bhopal, for the year 2009-2010.

 

 

 

(54)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (53) above.

(Placed in Library, See No. LT 7847/15/12)

 

(55)              (i) A copy of the Annual Report (Hindi and English versions) of the Madhya Pradesh Madhyamik Shiksha Abhiyan
Samiti, Bhopal, for the year 2010-2011, alongwith Audited Accounts.

 

(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of the Madhya
Pradesh Madhyamik Shiksha Abhiyan Samiti, Bhopal, for the year 2010-2011.

 

 

(56)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (55) above.

(Placed in Library, See No. LT 7848/15/12)

(57)         (i) A copy of the Annual Report (Hindi and English versions) of



 

the Maharshi Sandipani Rashtriya Vedvidya Pratishthan, Ujjain, for the year 2011-2012.

 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the Maharshi
Sandipani Rashtriya Vedvidya Pratishthan, Ujjain, for the year 2011-2012.

(Placed in Library, See No. LT 7849/15/12)

 

(58)         (i) A copy of the Annual Report (Hindi and English versions) of the U.T. Chandigarh Rashtriya Madhyamik Shiksha
Society Mission, Chandigarh, for the year 2011-2012, alongwith Audited Accounts.

 

 

 

 

 

(ii)            Statement regarding Review (Hindi and English versions) by the Government of the working of the U.T.
Chandigarh Rashtriya Madhyamik Shiksha Society Mission, Chandigarh, for the year 2011-2012.

(Placed in Library, See No. LT 7850/15/12)

 

(59)         (i) A copy of the Annual Report (Hindi and English versions) of the Rashtriya Sanskrit Sansthan, New Delhi, for the
year 2011-2012, alongwith Audited Accounts.

(ii)            Statement regarding Review (Hindi and English versions) by the Government of the working of the Rashtriya
Sanskrit Sansthan, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 7851/15/12)

 

(60)         (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Technology Rajasthan,
Jodhpur, for the year 2009-2010.

 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute
of Technology Rajasthan, Jodhpur, for the year 2009-2010.

 

(61)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (60) above.

(Placed in Library, See No. LT 7852/15/12)

 

(62)              (i) A copy of the Annual Report (Hindi and English versions) of

 

the Gujarat Council of Secondary Education (Model School Porject), Gandhinagar, for the year 2010-2011,
alongwith Audited Accounts.

 
 
 

(ii)         Statement regarding Review (Hindi and English versions) by the Government of the working of Gujarat
Council of Secondary Education (Model School Project), Gandhinagar, for the year 2010-2011.

 

(63)              Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (62) above.

(Placed in Library, See No. LT 7853/15/12)



...(Interruptions)

शी दारा िसंह चौहान (घोसी): कोल घोटाला सामने लाइए, इसके बाद हाउस चलाइए ...( यवधान)

 

At this stage, Shri Dara Singh Chauhan and some other hon. Members came and stood on the floor near the Table.

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY AND MINISTER
OF STATE IN THE MINISTRY OF SHIPPING (SHRI MILIND DEORA): I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under Section 37 of the Telecom Regulatory
Authority of India Act, 1997:-

 

(i) The Telecom Commercial Communications Customer Preference (Tenth Amendment) Regulations, 2012 published

in Notification No. 311-13/2012-QoS published in Gazette of India dated 5th November, 2012.

 

(ii)  The Standards of Quality of Service of Basic Telephone Service (wire line) and Cellular Mobile Telephone Service
(Second Amendment) Regulations, 2012 published in Notification No. 305-8/2012-QoS published in Gazette of India

dated 8th November, 2012.

(Placed in Library, See No. LT 7854/15/12)

 

(2) A copy of Notification No. 18-07/2010-IP (Hindi and English versions) published in Gazette of India dated 5th October,
2012, regarding policy for preference to domestically manufactured telecom products in procurement due to security
considerations and in Government procurement-Notifying Telecom Products for Government Procurement in furtherance of

the Policy, together with a corrigendum thereto published in Notification No. 18-07/2010-IP dated 27th November, 2012.

(Placed in Library, See No. LT 7855/15/12)

(3) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

 

(i)            Review by the Government of the working of the Bharat Sanchar Nigam Limited, New Delhi, for the year
2011-2012.

 

(ii)          Annual Report of the Bharat Sanchar Nigam Limited, New Delhi, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7856/15/12)

...(Interruptions)

 

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRIMATI DEEPA DASMUNSI): I beg to lay on
the Table:-

 

(1)            (i) A copy of the Annual Report (Hindi and English versions) of the Rajghat Samadhi Committee, New Delhi, for the
year 2011-2012, alongwith Audited Accounts.

 

(ii)            A copy of the Review (Hindi and English versions) by the Government of the working of the Rajghat Samadhi
Committee, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 7857/15/12)



 

(2)           A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

 

(i)            Review by the Government of the working of the Chennai Metro Rail Limited, Chennai, for the year 2011-
2012.

 

(ii)          Annual Report of the Chennai Metro Rail Limited, Chennai, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 7858/15/12)

...(Interruptions)

_________

 

 


